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To,

The Registrar

Hon'ble National Green Tribunal

Principal Bench
New Delhi.

Sub: Action taken report in compliance of the order passed by Hon'ble NGT dated
19.09.2022 in OA No. 596 of 2022 In the matter of “Deepa pal versus state of U.P.

Sir,

Please refer to the subject noted above. Consequent upon the refernced Order, the
designated Committee constituted has made sincer efforts in addressing all the issues in

compliance of the referenced Order. The Report with all supporting Annxeure is

enclosed with request to kindly place before Hon'ble Tribunal. The above case has listed
for further hearing in Hon'ble Court on dated 13.01.2023.

Encl. As Above (Total- 36 Pages)
Yours faithfully

oy

(Ashutosh Pandey)

Regional officer (in.)
Copy to following for information & necessary action please.

1. Member Secreatory, U.P. Pollution Control Board, Lucknow.
2. Chietf Environmental Officer (C-2), U.P. Pollution Control Board, Lucknow.
3. Chiet Law Officer, U.P. Pollution Control Board, Lucknow.

4. Shr1 Pradeep Mishra (Advocate), Supreme Court, B-235, Sector-19, Noida-
211301.

/

Regional officer (in.)
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REPORT A
PLACED BEFORE HON’BLE NATIONAL GREEN TRIBU
(NGT), NEW DELHI

O.A. No. 596 of 2022

In the matter of “Deepa pal versus state of U.P.

1.0 Background: o der dated
The Hon’ble National Green Tribunal Principal Bench vide its or crll a'e
19.09.2022 a joint committee has been constituted of the members of UP Pollution

Control Board & District Magistrate, Kanpur Dehat for site visit and verification of
factual Status of brick Kiln M/S Shakti Brick Field, Village-Maukhas, Vikas Khand-
Amraudha, Tehsil- Bhognipur, District- Kanpur Dehat (U.P.). The relevant excerpt of
sald order is as following :

...... Accordingly, we constitute a joint committee comprising of state, PCB, District
Magistrate, Kanpur Dehat and direct the same to meet within two weeks, tfndertal{e
visit 1o the site, look the grievance of the applicant, associate the applzc?nt and
representative of the concerned project proponent, verify the factual position and

submit its report within one month by email at judicial-ngt@gov.inPreferably in the

form of searchable PDF/OCR supported PDF and not in the form of Image
PDF..”.

2.0 Action Taken:

In compliance of the above Hon’ble NGT order, the committee of the members
was constituted as following;

. Shri Ajay Kumar Rai, SDM, Bhognipur, District- Kanpur Dehat
(Representative of DM, Kanpur Dehat). |

2. Ms. Neelima Yadav, SDM (Head Quarter).

3. Mr. Ashutosh Pandey, Regional Officer, UPPCB, Regional Office-

Kanpur
Dehat (Representative of UPPCB),

3.0 Site Inspection:

| | | ' as out of station so she was unable to
meet the committee during the inspection and she has by Email assured to be fully

satisfied with the inspection by the committee. Copy of Email send by compla; .
attached herewith and marked as, Annexure. No- 1. J plainant 1s

4.0 Salient Observations of Inspection:

a) M/S Shaktt Brick Field, Village-Maukhas

Bhognipur, District- Kanpur Dehat (U.P.). wa L :
obtained first consent to operate vide UPPC

. B letter dated 06.02.2( {
the CTO dated 06.02.2007 is attached herewith and marked as Al{negz-rec (I)\I[)g-;

%/ ohasil




(2)

b) The- Uttar Pradesh Brick Kiln (sitting criteria for establishment) Rules, 2012 was
notified on date 27.06.2012 & Earlier Zila Parisad’s Guideline was being
fOll(?wed for sitting of brick Kiln in state of UP.

c) Dl:lrmg Inspection, the brick Kiln was not in operation and representative of the
brick kiln Shri Brahma Prakash Sachan present during inspection was Informed
that the Brick Kiln is mot in operation since July 2022 due to off season.

d) The brick kiln have obtained Consent to Operate under the section 21 of Air
(Prevention and Control of Pollution) Act, 1981 and under the section 25 of
Water (Prevention and Control of Pollution) Act, 1974 which are valid upto
31.07.2025 Copies of the issued CTOs are being attached herewith marked as
Annexure. No- 3.

e) The production capacity of brick Kiln is 25,000 bricks/day. The brick Kiln is
based on natural draft based technology using coal (approx. 03 TPD) as a fuel.

f) It was found during inspection that stack of brick kiln was damaged due to fall
of lightning and its maintenance work was going on speedy basis. It was directed
by joint team to the representative of the brick kiln that monitoring arrangement
of emission should be installed as per the CPCB Emission Regulation
Guidelines.

g) The fresh water requirement is approximately 10 KLD which is made from
eround water through bore well but no metering arrangement was provided to
said bore well.

h) It was found during inspection that the brick Kiln has developed a little portion
of green belt which is not adequate as per norms.

i) The District Agriculture Officer, Kanpur Dehat vide letter dated 05.11.2022 has
informed that no damage of agriculture crops was found due to above brick Kiln
operation. Copy of the letter dated 05.11.2022 1s attached herewith, marked as

Annexure, No- 4.
j) The Labour Enforcement Officer, Kanpur Dehat vide letter dated 04.11.2022 has

informed that no child labour was found during his inspection of the brick kiln 1n
question. Copy of the letter dated 04. 11.2022 is attached herewith and marked as

Annexure. No- 3.
k) The Mining Officer, Kanpur Dehat vide letter dated 04.11.2022 has informed

(hat no illegal mining done by M/S Shakti Brick Field, Village-Maukhas, Vikas
Khand-Amraudha, Tehsil- Bhognipur, District- Kanpur Dehat. Copy of the letter
dated 04.11.2022 is attached herewith and marked as Annexure. No- 6.

) SDM, Bhognipur, Kanpur Dehat vide letter dated 07.11.2022 has also informed
that the brick kiln is established since 1991 and that time the habitation was at
the distance of 218 Meter from brick kiln. Brick kiln neither occupied the part
of chak road nor damaged the chak road, the copy of letter dated 07.11.2022 1s

attached herewith and marked as Annexure. No- 7.

3

-

&




(3)

m)Nt? domestic effluent treatment arrangement was found during the inspection of
brick Kiln.
n) The UPPCB vide letier dated 31.10.2022 & 14.11.2022 has issued noticc under

scs:tion*Zl (4) Air (Prevention and control of Pollution) Act-1981 to concerned
brick kiln for entire compliance of the conditions mentioned in the CTO Air and
CTO Water dated 26.08.2020 shall be cancelled with out given the another

opportunity. Copy of the Notice dated 31.10.2022 & 14.11.2022 arc attached
herewith and marked as Anaiexure. No- §.

5.0 Recommendation:
Based on the observations stated above followings are the recommendations of
the committee for the brick kiln:

i. The brick Kiln should complete the maintenance work of stack along with
arrangement for monitoring of flue gas from the stack as per the CPCB Emission
Regulation Guidelines prior to start of next scason at least before onc week.

ii. The brick Kiln should install water metering device at the bore-well and maintain
log book of fresh water consumption with immediate effect.

iii. The brick kiln shall construct/install wind breaking wall of 03 meter height
around the premises with out any delay.

iv. The brick Kiln should with out any delay develop an adequate green belt along
the periphery of brick kiln for control of fugitive emission as well as dust control.

v. The brick Kiln should make arrangement for the treatment of domestic effluent
and for this purpose prepare project report should be submitted within 15 days.

vi. The brick Kiln should submit time bound action plan within a month for
compliance of MoEF& CC, Govt. of India notification G.S.R. 143 (E), dated

22.02.2022.
(Ashutosh Pandey) (Neclima Yadav) (Ajay Kumar Rai)
Regional Officer SDM, (Head Quarter) SDM, Bhognipur

Kanpur Dehat Kanpur Dehat Kanpur Dchat



11/15/22, 2:51 PM UP Pollution Cantrol Bcard Mail - MSSaTma 1110fmagon of Shakti Brick Field ANN EXURE --i-

Py %’g = Gm ail RO manur Dahat -:rnkanpu.rdghat@uppcb.in:'-

Eegarding information of Shakti Brick Field

Deepa Pal <deepa15679@gmail.com> Thu, Nov 3, 2022 at 11:47 AM
To: RO Kanpur Dehat <rokanpurdehat@uppcb.in>

qar A AF

FReT ded € B 30 & FEET @ FF Fur mw o I F a1 H
¢z sear Rega & g & I N FTT F 07 RO TG g HfAard § o
FRA T & 39RUT A8 & TN 2@ AT o == T Fov H gH W9 & @i H TS
ST § HJHC §.

[Quoted texl hiaden]
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Public Grievance

2L
From : Deputy Reqistrar <dr.ngt@nic.in> | Mon, May 09, 2022 11:42 AM
Subject : Fwd: HTNIE &3 H §¢ HgT d¢ ddF /gedA 8 3 attachments

3{1dGA
To : Public Grievance <publicgrievance-ngt@gov.in>

From: decpal15679@gmail.com

To: chairman@uppcb.com, ceo5@uppcb.com, ms@uppcb.com, ceoadmin@uppcb.com,
ceo2@uppcb.com, "Member Secretary CPCB" <mscb.cpcb@nic.in>, "Sudhakar CPCB"
<asudhakar.cpcb@nic.in>, "Neha Jain, DM Kanpur D" <dmkan@nic.in>, "sdmkan
bhognipur® <sdmkan-bhognipur@nic.in>

Cc: ceod4@uppcb.in, rgngt@nic.in, "Deputy Registrar" <dr.ngt@nic.in>, "drdapd-kan”
<drdapd-kan@nic.in>, icdsup@gmail.com, labourps@gmail.com

Sent: Sunday, May 8, 2022 4:28:42 PM

Subjed:maﬂﬁ'&ﬂgaﬁmﬁ/ﬁfﬁﬁ%ﬂﬂﬁﬁ
fow- mardl &3 A $T 6T 9 FA [Fedld g5 _HTdad

HEed,
W%%WMWW%@HWWWHMWW

e e it

Hwﬂﬂmwmmma‘ﬁrwqm{ 92T & He fAardr g1 el &
g7 A Afdd Fad Feg & aAF F 5S¢ HT gd Gl ¢ fod SR Gidelr a1 I " &
g3l Jn &1 e fAfaa faeg 3t wyanfaaY &1 §3aT F3ar 93471 8. '

(2)3C #Heer A HErdr &1 gl too LY A FH E.

)3T e A WUTAF Aegaray & g 1y $IeT §.

(3)3¢ HeeT & HTH YTH HTH o d133) dTd a! .

(¥)E¢ seer & 3y urg Uiy HR 7@ & wHd §d1g g B

(4)8Z #CeT A §C 9F & fAQ g AN &1 w37 fhar Svar g,

(£)$T 972eT & YGHUT ¥ HHA $T JFA FIal §.
) $C HCCT A &H A ard AsqW & A taaw & glaur af § Asey waa A
g & Y 13 ¢ g FRUT ¥ BEA S92

(¢)3C HZeT & FROT WAl & 918 & FH aals T g 1 §.

(R) 3¢ Hcel €dR #A R Wod d & & HAY @aAd fFar Jvar ¢
(f0)SC HCCT & FNRUT &cgd d HTH & 93l A &d gl HTI ¢
(29)S¢ HeeT & SRUT HIF 9IF & SAld A ATV INA I@dT &,
(¢) 3¢ Heer A Afafdsr g B o I i F17 F]Q B,
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ANNEYURE-Z
"7_:,.- U.P. Pollution Control Board
o CONSENT ORDER -
) - N
refl V. = '
01249/UPPCB/KanpurDehat ‘ Dated :
ater/KANPUR DEHAT/mzéUPPCm{O)m W e oo
[0,
Shri BRAMHAPRAKASH SACHAN
M/s SHAKTI BRICK FIELD
Maukhash, Bhognipur, KANPUR DEHAT 209112 '
KANPUR DEHAT

Sub

Consent under Section

25/26 of The Water (P ion ¢ —
(as amended) for disch er (Prevention and control of Pollution) Act, 1974

arge of effluent to M/s. SHAKTI BRICK FIELD
Reference Application No 19279745

Dated :26/08/2020
1.

: . : - %
For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in after referred as the act ) M/s. SHAKTI BRICK FIELD is

hereby authorized by the board for discharge of their industrial effluent generated through ETP for

irngation/river through drain and disposal of domestic efflucnt through septic tant/soak pit subject to

general and special conditions mentioned in the annexure ,in refrence to their foresaid applhication .
2.

This consent 1s valid for the period from 26/08/2020 to 31/07/2025 .
In spite of the conditions and provisions mentioned in this consent order UP Pollutien Control Board

reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended . '

This consent is being issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board

oy s owed By
Anand Kumar aoa s>

'\|und b TL N T T
. 1T Y8 L3
Regional officer
L ]
-\
Enclosed : As above

(condition of consent):

Copyto: - ADM (F/R), Kanpur Dehat | '
2- Ceo-2

3- AMA, ZILA PANCHAYAT, Kanpur Dehat
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U.L. POLLUTION CONTROL, BOARD, LUCKNOW

nexure to Consentissued to M/ASHAKTI BRICK FIELD vide l

ik ©

nsent Quder No. 9279745/ Water. Dated : 20'08/2020

CONDITIONS OF CONSENT
Thus consent is valid only for the

- il approved production capacity of Bricks - 25000 Nos/Day.
1 y [ -, .. . : i
Lt “‘Ilm} of maxinmum daily eMuent discharge should not be more than the following :

Uitluent Discharee Details
S.No Kind ot Eftulant Maximum daily Treatment facility and
discharge, KL./day discharge point
t 1 Domestic 0.8 KLD Septic Tank

% Arrangement should be made for collection of water used in process and domestic effluent

separately in closed water supply system. The treated domestic and industrial efflucnt if discharged
outside the premises, if meets at the end of final discharge point, arrangement should be made for
measurcment of cffluent and for collecting its sample. Except the effluent informed in the
application for consent no other effluent should enter in the said nrrnngcmcnls'fnr collection of

t:ifﬂj.wnl. It should also be ensured that domestic cftfluent should not be discharged in sterm water
rain .

4(a) The domestic etfluent should be treated in treatment plant so that the should be in conformity with
the following normis dated treated effluent

| | Domestic Effulant _ |
S.No l Parameter . Standard L
1 Total Suspended Solids 100 mg/|
2 | BOD 30,mg/l
3 gon 250 mq/l
4 Quantity of Discharge_ | . 08KLD ~__ |

4(b). The industrial effluent should be treated in treatment plant so that the treated effluent should be in
conformity with the following norms. .

Industrial Effulant _ | *-1
S.No Parameter Slﬂl}_{lj}l‘ﬂ
3. Eflluent generated in all the processes, bleed water,’cooling ctlluent and the etfluent generated from

washing of tloor and equipments etc should be treated betore its disposal with treatedNndustrial
effluent so that it should be according (o the norms prescribed under The Environment (Protection)
Acl. 1986 or otherwise mandatory .

6.  The other pollutant for which norms have not been preseribed, the same should not be more than the
norms prescribed for the water used in manufacturing process of the industry .
7. The method for collecting industrial and domestic effluent and its analysis should be as per legal

Indian standards and its subsequent amendments/standards prescribed under The Enyvironment
(Protection) Act, 1986. i

8. The treated domestic and industrial effluent be mixed (as per the provisions of Con
disposed of on one disposal point. This common effluent disposal point should h
flow meter/V Notch for measuring effluent and its log book be maintained .

dition No. 2) and
ave arrangement [or

Specific Conditions:



.-This consent to operate 1s issued M/S SHAKTI BRICK FIELD. Maukhash, Bhognipur, Disit-
Kanpur Dehat. 4 /i

2-Bri_Ck Kiln Shall ensure to comp!y with provisions of Environmental (Prctection).ﬂicl 19%0.
3-Brick Kiln Shall ensure to submit NOC certificate from CGWA within three month.

a-Brick Kiln Shall ensure to conserve rain water by adopting Roof Top rain water harvestifg and
ground water recharging system,

Sgngdzuitg 8shall ensure to develop green belt as per Head office order no.H16405/220/2018 02 Dated
16-02-2018. *

6-Brick Kilns 1s dirccted to comply with the conditions mentioned in environmental clearance issued
by Distrnict Level Environment impact Assessment Authority (DEIAA). o
1-Brick Kiln shall provide permission to this office issued by Zila panchayat and Mining within
three month date of issue of this consent te operate. —
8-Brick Kiln Shall ensure to comply MSW (Management and Handling) Rule 2000 as amended.
9-Brick Kiln Shall ensure to submit compliance report of previous consent order. E
10-This consent is valid for discharge of Domestic effluent 0.8 KLD into septic tank /’soalg pit only.
1 1-Industry shall ensure to comply the Hazardous and other Wastes (Management, Handling and
Transboundary Movement) Rules, 2016. ;
12-Brick Kiln shall abide by directions given by Hon’ble Supreme Court, Hon’ble High
Court,Hon’ble National Green Tribunal, Central Pollution Control Board and Uttar Pradesh

Pollution Control Board for protection and safeguard of environment from time to tin_ne. G b
13.Brick kiln owner shall ensure to All the moving area around the main Brick Kiln should be p

with the brick to minimize the fugitive dust emission from the Brick Kiln operations.

' ' ‘ : the Brick Kiln.
14.Brick kiln owner shall ensure to that the dust not to accumulate all arcfund ¢ n

Issued with the permission of competent authority .

' For and on behall of U.P. Pollution Control Board .

sl il"i"‘t"d ") |
Anand Kum 11 anang bomar Anund

Opte VLA
: ﬂn&ﬂd FELN I AN

Regional officer



U.P. Pollution Conirol BBoard

‘ _ _'_'_':.'..
o e -
CONSENT ORDER \:gr-—--“"""-
Refl No. - }x Dated :
I{HI-ﬁIU'PPCBﬂ{anpurDchal(UPPCBRO)!CTOFHirIKANl"lill -
DEHAT/2020

To, ,
Shri BRAhiHAPRAKhSH SACHAN

M/s SHAKTI BRICK FIELD
Maukhash, Bhognipur.K ANPUR DEHAT,209112

KANPUR DEHAT .
d control of Pollution) Act, 1981

Sub: Consent under section 21/22 of the Air (Prevention an
to M/s. SHAKTI BRICK FIELD

Reference Application No. 9279670

ent for emission of air pollutant

981. It is bemg auth

k. With reference to the application for cons
closed conditions .

SHAKTI! BRICK FIELD. under Air Act !
standards. in environment. by the Board as peren

This consent is valid for the period from 26/08/2020 10 31/07/2025 .

Inspite of the conditions and provisions mentioned in this consent ord
reserves Its ider/amend any Of all conditions un

right and powers to reconst
Air (Previntion 2 1981 as amended.

nd Controt of Pollution) Act,
This consent 1S being issued with the permission of compe:tent authority -

i

-half-nf U.P. Pollutio

Enclosed @ AS above

(condition of consent):

Copy to: |- ADM (F/R)..Kanpur Dehat

7. Ceo-2

3- AMA. ZILA PA:\’CHAYAT. Kanpur Dehat

orised for said emissions, as

er UP Pollution C
der section 21 (6) of the

26/08/2020

- N
(as amended)

‘Dated : 26/08/2020

ontrol Board
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U Pollution Control Bousd

| Dated @ 26 D3 2020
CONDITIONS OF CONSENT

This consent is vali . :
2 1S CONSC s vl Or " ; G =
B umn‘u:tl; l::t.'-‘lll::::‘xl::lllﬂi:::; lafl o "r;’f‘i!_lh.l:: and quantity mentioned above. Industry shall obuin prtor
- 1y moditication in product/ process /tucl/ plan oht TR
consent would be decmed void, 1 : provess /tucl/ plant machinery failing which
.; ryge . ' u - % LY . o & . -
3(n) q:ll_"*kl“"*‘“““"" rate ol emission of flue gas should not be more than the enmussicn norms for the
wt il b 1
3(b)  Air Pollution Source Details,

i min. s

" — ______Air Pollution Source Details |
S.No Air Polution | Type of Fuel Stack No. Parameters I,. Heicht
1 Source e ; L |
1 Brick Kiln | Coal & Wood 1 Particulate | 30.0 Meter
Stack - Matter fraom Ground
: b Level 1
3(c) The emissions by various stacks into the environment should be as per the norms ot the Board .
- Emission Quality Details Detail " | ’
S_Nn S[“cl{ No - P:ll".ll'lltf'ti'.'l" : St:_lnd:lni ____;
4. Quantity of other pollutants should also be as per the norms prescribed by the Board MOQEF & CC or
otherwise mandatory .
S, The equipment for air pollution control system and monitoring .as proposed by the industry and
approved by the Board should be installed in their premises itselt .
6. The modification or installation in the existing pollution control equipments should be done only by
prior approval of Board .
¢ The operation of air pollution control system and maintenance be done in such a way that the
scribed by the Board MoEF &

quantity of pollutants should be in accordance with the standards pre
L

CC/or otherwise mandatory . | ‘
8. Unit should do provisions for fugitive emissions chimney/stack as per the norms of the Board MOE!
. L

& CCl/or otherwise mandatory .
2. The unit should submit the stack emissions monitoring report within one month from issuance «

consent order along with the point wise compliance report of the consent order . Further quarter
monitering report should be submitted . | .

Specific Conditions:




L

* N

TR OUREREIT WO ORISR R il e - |
_llmi:;u.!(anpm ‘-\‘lm‘h WCN wswed to M/S SHAKTI BRICK FIELD. Maukhash, Bhognipur, Macha.,

> ndustny shall cnme to deve
: i]:l\‘ﬁ‘tfl : L ense to dey ¢lop areen belt as per Head office order no.H16405722072018/02 Dated

Bk Nl shall ensue 1o ol
et Process el plant machinery,

: ‘,_"* A w N ‘ : u ; ‘ A X ‘ '
:ll\:\yi“{}\ﬂ? {“ﬁh“.}l “l“d‘?“‘} dl}‘l‘ﬂ‘llﬂns 2iven by Hon'ble Supreme Court, Hon’ble High Court.

e 3\‘ =ia FQ}“‘“‘ \ ﬂllpnm! Control Board and Uttar Pradesh Pollution Control Board for
protaviion aud sateguand ot environment {from time to time. | -

S.Brek Nln s divected comply with the conditions mentioned in environmental clearance issued
by compatent anthority . |
o.Brich Nilns shall not use hazardous wastes like spent organic solvent, oily residue, pet coke. filter
PrEss eake, and other wastes like plastic. rubber. leather cutting ete. as fuel.
7.8riek Kiln shall provide permission to this oftice issued by Zila panchayat and Mining within three
month o the date ot issue of this consent to operate.
Rlndustey shall ensure to coiply the Hazardous and other Wastes (Management, Handling and
Transboundary Movement) Rules, 2016. i
9 Brick Kiln thall e operated in such a manner that'ambient air quality should not be adversely
atleeted, and ne complaints should be raiged by the public.. _ it
10, The Brick Kiln must ensure to comply of prescribed emission standards as notified by munistry of
Environment and torest, Government of India via Serial no. 74 of Schedule-I in notification no. GSR
S43(E) dated 22.07.2009 issued under Environment (Protection) Act., 1986. :
11 The Brick Kiln shall ensure to comply the notification issued under the Environment ( Protection)
Act., 19%0. |
12.The Brick Kiln shall ensure to install lighting arvestor as per the PWD norms ot any other
standard design for Brick Kiln to avoid the damage to stack due to lighting attack.
1 3.Compliance report to this consent order must be sent to this office within two month. _
14.The Brick Kiln should regularly operate and maintain Air Pollution Control system (APCS) so
that it meet stipulated standards. | LIl
15.Brick Kiln Shall ensure to comply the Notification issued from time to time regarding utilization
of Ny ash. -
16.Brick Kiln shall ensure use at least 20 present Bio-Briquettes as a fuel in compliance of direction
issued by member Secretary UPPCB vide letter no. H14586/C-6/NGT/Sa-208/18 dated 05.01.18.
1 7 Brick Kiln shall submit the site verification report from the revenue department within one month
failing which this CTO may be revoked. '
1. Brick kiln owner shall ensure to All the moving arca around the main Brick Kiln should be paved
with the brick to minimize the fugitive dust emission from the Brick Kiln operations®
19. Brick kiln owner shall ensure to that the dust not to accumulate all around the Brick Kijn

Al prior approval betore making any modification in

Issued with the permission of competent authority , "

For and on behalf of U.P, Pollution Control Board .

Vot b Lally e e By
An.:ll“l Humr A v g v a]
Anand Mugle JO e

LR R R

Regional officer
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